CORAM:

CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

O.A. NO. 509 OF 2012

Thursday, this the-4‘h day of April, 2013

HON'BLE Mr. JUSTICE P.R.RAMAN, JUDICIAL MEMBER
HON'BLE Mr. K.GEORGE JOSEPH, ADMINISTRATIVE MEMBER

Shri P.L.Joy

Audit Officer

Office of the Accountant Generat (S&GSA) .
Kerala, Branch Office Thrissur

Residing at Purathur Kumkumath House, Shangrila
Green Park, Krishna Puram PO

Ollurkara, Trichur District

Shri D.A.Mohankumar

Audit Officer

Office of the Accountant General (E&RSA)
Kerala, Branch Office Emakulam

Residing at Devaswom Parambul House, Cherai
Ernakulam District ‘

Shri N.Sivadasan

Audit Officer

Office of the Principal Accountant General (S&GSA)

Kerala, Trivandrum

Residing at Thekketharayil, Mattom North '
Thattarambalam PO, Mavelikara - 690 103 ‘

Shri R.Renganatha Swamy

Assistant Audit Officer (Retd)

Office of the Principal Accountant General (S&GSA)
Kerala, Trivandrum ,

Residing at Sreeragam, KRA’ B 9712, Kollur Gardens
Vidyadhiraja Road, Kanhnammoola,
Thiruvananthapuram — 695 011

Shri K.N.Ramachandran

Assistant Audit Officer (Retd)

Office of the Principal Accountant General (S&GSA)
Kerala, Trivandrum

Residing at

Shri V.Balasubramonian

Assistant Audit Officer (Retd)

Office of the Principal Accountant General (S&GSA)
Kerala, Trivandrum

Residing at Manghat House

Near Punjab National Bank

Kottekkad PO, Palakkad — 678 732



7. Smt.A.Sudha
Audit Officer
Office of the Accountant General (E&RSA)
Kerala, Branch Office, Ernakulam ,
Residing at Surabhi, T.C 9/496 Pongumood
Medical College PO, Thiruvananthapuram - 695 011

8. Smt.K.R.Usha
Audit Officer
Office of the Accountant General (E&RSA)
Kerala, Branch Office, Ernakulam
Residing at Ushus, 31/721 P & T Lane
Kachapilly Road, Wyttila, Kochi — 682 019

9. Shri P.T.Joseph Jutin
Audit Officer
Office of the Accountant General (E&RSA)
Kerala, Branch Office, Ernakulam -
Residing at Pandarambil House
Puthuyvpe PO, Kochi — 682 508

10. Shri I.LP.Arun

: Audit Officer

Office of the Accountant General (E&RSA)

Kerala, Trivandrum

Residing at Navamalika, 164 Elluwla Nagar, Thirumala PO
Thiruvananthapuram — 695 006

11. | . Shri K.Anil Kumar

1 Audit Officer
\ t Office of the Accountant General (E&RSA)
Kerala, Trivandrum
-Residing at T.C.27/1109/3 Akhila;
Athyarmadom Temple Lane, Vanchiyoor
Trivandrum — 695 035 -

12. - Shri E.V.Balakrishnan

Assistant Audit Officer

Office of the Principal Accountant General (S&GSA)
Kerala, Trivandrum

Residing at Sreenilayam, Edakkom PO

" Taliparamba, Kannur District - 670 581

13. Shri V. Ravindran

- Assistant Audit Officer

; ‘  Office of the Principal Accountant General (S&GSA)
' Kerala, Trivandrum

Residing at T.C.10/906, Jaya Bhavan

KRWA 121, Peroorkada Post

Trivandrum — 695 005

14. S.Mohammed Maheen
Assistant Audit Officer
Office of the Principal Accountant General (S&GSA)
Kerala, Trivandrum
Residing at 19-15 A, Mubeena Market Road
Thucklay, Kanyakumari - 629 175
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15. Shri M.P.Hamsa
Assistant Audit Officer
- Office of the Accountant General (E&RSA)
- Kerala, Trivandrum
Residing at HIRA, Edanad East, Edat PO
Kannur District — 670 327

16. Shri N.Narayanan Embradiri
Assistant Audit Officer (retd)
Office of the Principal Accountant General (S8&GSA)
Kerala, Trivandrum

, ReS|dmg at Neelamana Madham, XI/5 Avanoor Panchayat

Avanoor PO, Varadiyam, Thrissur — 680 541

17. - G.Ramachandran Nair
Assistant Audit Officer }
Office of the Principal Accountant General (S&GSA)
Kerala, Trivandrum
Residing at Saketham, Arukalikal East
Nedumon PO (Via) Adoor, Pathanamthitta District

18. Smt.Mariamma Mathew
Assistant Audit Officer
Office of the Accountant General (E&RSA)
Kerala, Trivandrum
Residing at Areeckal House, CRA 184, Plavila Road
Chenthi, Pongumood, Trivandrum District — 695 011

19. Shri K.V.Pradeep Kumar
Assistant Audit Officer
Office of the - Accountant General (E&RSA)
 Kerala, Trivandrum
Residing at Nyrmalyam, TRA 203, Pulari Nagar
Thittamangalam, Kodunganur PO, Vattiyoorkavu
Trivandrum District — 685 011 '

20, Shri Josekutty Joseph
Assistant Audit Officer
Office of the Accountant General (S&GSA)
Kerala, Trivandrum
Residing at Jyothis, TC 10/1352, Kottamukal
Nalanchira PO, Trivandrum District — 695 015

21. K.K.Ramachandran
' Assistant Audit Officer :
Office of the Principal Director of Audit (Central Audit)
Tamil Nadu & Kerala, Branch Office, Ernakulam
Residing at Geethanjali Konnanatt, Grover Nagar
Chakkalamuttu Road
. North Fort Gate

Thripunithura — 682 301 Applicants

(By Advocate Mr.George Varghese Perumpallikuttiyil )

versus
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1. Union of India represented by Secretary
Ministry of Personnel, Public Grievances and Pensions
Department of Personnel and Training
- Government of India

New Delhi
2. -~ The Compitroller and Auditor General of India
9 Deen Dayal Upadhyay Marg
- New Delhi
3. The Principal Accountant General

(Social & General Sector Audit)
Kerala, Thiruvananthapuram

4. - The Accountant General
~ (Economic & Revenue Sector Audit)
Kerala, Thiruvananthapuram B Respondents

(By Advocate Mr.Pradeep Krishna, ACGSC (R1&2)
Advocate Mr.V.V.Asokan (R3-5) )

The application having been heard on :04.04.20133 the Tribunal
- on the same day delivered the following:

ORDER
HON'BLE Mr.JUSTICE P.R.RAMAN, JUDICIAL MEMBER

| - The »applicants pray that the benefit of 3™ Financiel Upgradation
on PayhB'and 2 with Grade Pay of I 5400/- under the Modified Assured
Career Progression Scheme may be extended to them on the premise that
‘their juniors are already given the benefit even though they are all holding
the same cadre. Admittedly, the apphcants are not entitled to the Financial
Upgradatlon as they having secured three promotions earlier. Therefore, the
benefit cannot be extended to them as per the Scheme. This has been
made clear in the Full Bench decision in OA 1103/11 dated 21.03.2013.
The question as to Whether the epplicants are entitled to seek stepping up of
the pay on par with juniofs as such does not arise for consideration in the
present OA. Though a request is-rhade by the counsel for applicants seeking
permission to amend the OA to incorporate such prayer, admittedly at the

first instance they have not approached the authorities seeking any such
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 relief. Further we are not inclined to grant further time for amending the OA

as th‘e_;é‘_aée is posted for‘?*"ﬁnal dis_pos'al,today.' Even otherwise as we have

statedv'the“a;'f)plbicants havé to approatfhj*the a‘uthoﬁities first and only when it

is declined, they could approach this. Tribunal for necesséry relief for

consideration. Therefore, leaving open the right of the applicants to

approach the authorities at the, first iriétahce for any such relief, this OA is

dismisé_ed. _»No costs.

Dated, the 4" April, 2013.

KGEORGEJOSEPH . JUSTICEP.R.RAMAN
 ADMINISTRATIVE MEMBER i JUDICIAL MEMBER
vs | |
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